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1. Whether Reporters of local papers may be allowed to see the Judgement ?7

»
2. To be referred to the Reporter or not ? \X\l'o »
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3. Whether their Lordships wish to see the fair copy of the Judgement ?

4. Whether it needs to be circulated to other Benches of the Tribunal ? |
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The apgflicant and his advocate are not present

though called [put during both the sittings. In the past

also they have| not remained present on several occasionse

Mre.Chaturvedi,| Assistant Superintendent., Archaeolgical Chemist,

Vadodara,is p

3 esent on the side of the respondents and states
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